VI TEM NO. 22 REG STRAR COURT. 1 SECTION |11
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REGQ STRAR MR RAJESH KUMAR GOEL
Cvil Appeal No(s). 391/2016
NI RVAL DEVI Appel | ant ('s)
VERSUS
STATE OF UP AND ORS Respondent ( s)
()
Date : 12/04/2017 This appeal was called on for hearing today.
For Appellant(s)
Ms. Asha CGopal an Nair, Adv.

For Respondent (s)
M. Ravi Prakash Mehrotra, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

Respondent Nos. 1 to 4 are duly represented.
St at enmrent of case has not been filed by t he parties and
stipulated tinme has al ready expired.
As per office report, valuation report is not required.
Registry to process the nmatter for listing before the Hon&#39;ble
Court.

(RAJESH KUMAR GCEL)
Regi strar

t he



